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1 NA Surendra Singh 05.01.2021 72115 0 Gratuity Dues 0 0 No 0 0 0 72115 0 Note-1

Note-1: 
The claim in not prescribed format and received after statutory timeline
Claim received from the workman is based on the order passed by labour union during moratorium.
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(Amount in Rs. )

Annexure  - 5
Name of the Corporate Debtor: Krishna Knitwear Technology Limited Date of commencement of CIRP : 13.01.2020 List of creditors as on : 10.05.2021

List of operational creditors (Workmen)


